CONSTITUTION OF ITAT KOLKATA ZONE
( 04/05/2026 TO 07/05/2026 )
In Hybrid/Physical/Virtual Mode
[08/05/2026 (Friday) M.A., S.A., Clubbing, E.H. Applications]

Bench Constitution ot
| Room
e : Shri George Mathan, JM
: [ At10.30 A.M. | .

5 Shri George Mathan, JM
' &

Shri Rakesh Mishra, AM ¢

[ After “Guwahati” Bench & “SMC” Bench ]

Shri George Mathan, JM

D & 2
Shri Rakesh Mishra, AM
[ After “B” Bench ]
Shri Sonjoy Sarma, JM
Ranchi & 3
Shri R.N. Sahay, AM
[At 02.30 P.M]
Shri Sonjoy Sarma, JM
Guwahati & 3

Shri Rakesh Mishra, AM
[ At10.30 AM. ]

b

Note : 1. “A” & “C” Bench of ITAT, Kolkata will not function during this week.

5 #Patna” Bench will not function during this week.
3. “Cuttack” Bench will not function during this week.
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S INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF B BENCH FOR 04-MAY-2026 (MONDAY)
BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER
IN COURT ROOM 2 i
GOOGLE MEETING ID: RON-RRQO-ANT
Srl | Appeal Number A:Z::‘ Assessee Name Remarks E
1] s /iﬁjzoz , | 2012-2013 | [A] JOYGURU COMMOTRADE PVT. LTD. |
B /gﬁfzozs 2018-19 | [D] GOUTAM PAL
3 | CO 84/KOL/2025 | 2018-2019 | [A] GOUTAM PAL
S - /}I«TJAL /2025 |2015-2016  [A] JAFF CHEN
I e /}58?./2025 2020-2021 | [A] KESAB COOMAR
B g “1;8?_ 12025 | 2016-17 | [A] ISHAAN SAREE PRIVATE LIMITED
T ey /%Auzozs 2012-13 | [A] GANESH COMPLEX PRIVATE LIMITED
8} ey ;gl\./zozs 2013-14 | [D] KRISHAN MURARI NAITA
- /}@L o025 | 201415 | D] KRISHAN MURARI NATTA
10| 11 /EBT_ 12025 | 2019-2020 | [A] K N C AGRO LIMITED
it },Ei 2025 | 2021-22 |[D] M/S LARICA ESTATES LTD
12 3223;1@_ 12025 | 2012-2013 | [A] JOYFUL BUILDERS PRIVATE LIMITED
Assistant Registrar
30-Apr-2026
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INCOME TAX APFELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 05-MAY-2026 (TUESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

GOOGLE MEETING ID: RON-RRQO-ANT L

IN COURT ROOM 2

Srl | Appeal Number A,ﬁ::‘: Assessee Name Remarks
1 |ITA 212/KOL/2022| 2016-17 |[A] M/S. INTERNATIONAL SEAPORTS (HALDIA) PVT. LTD. ':
IT(SS)A

2 141/KOL/2024 2016-17 | [A] BINA DEVI JAIN

3 |ITA 217/KOL/2024 00 [A] OPERATION STRAIGHT SPINE
ITA

4 | 2517 /KOL/2024 2017-2018 | [A] SUNITA JAYASWAL

5 |ITA 587/KOL/2025| 2018-19 |[A] GOPAL JAISWAL
ITA

6 1902/KOL/2025 2018-19 |[D] GM IRON AND STEEL COMPANY LTD

7 | CO 82/K0OL/2025 | 2018-2019 | [A] GM IRON AND STEEL COMPANY LTD
ITA

8 2093/KOL/2025 2017-2018 | [A] GAUTAM PRAMANIK
ITA

9 2283/KOL/2025 2011-2012 | [A] GODAWARI COMMERCE PVT. LTD.
ITA

10 2838/KOL/2025 2013-2014 | [A] KKS SHARE BROKERS LIMITED
ITA

11 2963/KOL/2025 2014-2015 | [A] IMAGE NIRMAN PVT. LTD.
ITA

12 3004/KOL/2025 2013-2014 | [A] KIRAN DEVI PATNI

13 |ITA 456/KOL/2026] 2012-13 |[D] INSIGHT COMMODITIES AND FUTURES PVT LTD

[ 14 |ITA 457/KOL/2026| 2019-20 |[D] KHUSHBOO SHAH
15 =0 30/KolL /207 -da-

\uh_~

Assistant Registrar
30-Apr-2026
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2 INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF B BENCH FOR 06-MAY-2026 (WEDNESDAY)
BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER
IN COURT ROOM 2
GOOGLE MEETING ID: RON-RRQO-ANT

Srl | Appeal Number A?:::‘ Assessee Name Remarks
ITA

1 1412/KOL/2024 2013-2014 | [A] S.S. COMMOSALE PVT. LTD.
ITA

2 1413/KOL/2024 2014-2015 | [A] S S COMMOSALE PVT. LTD.
ITA

3 2384/K0L/2024 2017-18 |[D] ZENITH LEISURE HOLIDAYS LIMITED

4 | CO6/KOL/2025 | 2017-18 |[A] ZENITH LEISURE HOLIDAYS LIMITED
ITA

5 1796/KOL/2025 2015-2016 | [A] JADUPUR ANCHAL SKUS LTD.
ITA

6 2148/KOL/2025 2020-2021 | [A] GANGA VANIIYA PVT. LTD.
ITA

7 2403/KOL/2025 2017-2018 | [A] KHEM KA BENGAL TELECOM

8 ITA 2012-2013 [A] GLASTER COMTRADE LLP (ERSTWHILE ENHANCE DEALMARK

2681/K0L/2025 LLP)

ITA

9 3262/KOL/2025 2022-23 | [D] K.P SAHA PVT LTD
ITA

10 3263/KOL/2025 2018-19 |[D] JAYA COCONUT OIL PRIVATE LIMITED
ITA

11 3271/KOL/2025 2012-2013 | [A] JAIN COMMODITY BROKING PVT. LTD.
ITA

12 3282/KOL/2025 2016-2017 | [A] M/S. GRAIN PROCESSING INDUSTRIES (INDIA) PVT. LTD.
ITA

13 3283/KOL/2025 2015-16 | [A] GAJMUKTA COMMERCIAL PRIVATE LIMITED

14 |ITA 479/KOL/2026| 2017-2018 | [A] M/S. LONGVIEW DEAL TRADE PVT. LTD.

Assistant Registrar
30-Apr-202
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 07-MAY-2026 (THURSDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID: RON-RRQO-ANT

Srl | Appeal Number A$:':: * Assessee Name Remarks
1 |ITA 281/KOL/2024| 2017-18 |[A] SHAMIM KHAN

ij e /g:_/zoz , |2015-2016 | [A] TRANSWAY INTERNATIONAL

3 |ITA 267/KOL/2025 2014-2015 | [A] HALDIRAM BHUJIAWALA LIMITED

& o /Eguzozs 2013-14 |[D] GCM SECURITIES LIMITED

- P— /%AL 12025 | 201415 |[D] GCM SECURITIES PVT LTD

6 2341/}1&/2025 2017-2018 | [A] LEMON CONSTRUCTIONS PVT, LTD.

= /IEE)AL/ZUZS 2025-2026 | [A] INSTITUTE OF ENGINEERING & MANAGEMENT
8 2752/%’{/2025 2014-2015 | [A] GAYATRI HALDER

9 2351/@./2025 2019-2020 | [A] GITESH TIKMANI

10 |ITA 483/KOL/2026| 2023-2024 | [A] KHALSA MODEL SENIOR SECONDARY SCHOOL
11 |ITA 498/KOL/2026| 2017-2018 | [A] KUSUM TIME AGENCIES PVT. LTD.

Assistant Registrar

30-Apr-2026

file:///C:1JudiSISIKOLKATA--CL-2026May04.htm

4/4




INCOME TAX APFELLATE TRIBUNAL, KOLKATA

|
CAUSE LIST OF SMC BENCH FOR 04-MAY-2026 (MONDAY) ]
|

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID : RON-RRQO-ANT , TIME : 10:30 A.M 11:39 P.M |

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 437/KOL/2026

2018-2019

[A] VIKASH CHAUDHARY

ITA 443/KOL/2026

2014-2015

[A] AKASH NARAYAN SAHGAL

o2l O TR L WA

ITA 444/KOL/2026

2015-2016

[A] SHEETAL SOMANI

ITA 445/KOL/2026

2014-2015

[A] NAWAL KISHORE RARJARHIA & SONS

ITA 448/KOL/2026

2017-2018

[A] SANDIP PAUL

ITA 450/K0OL/2026

2021-2022

[A] AJAY KUMAR YADAW

ITA 451/KOL/2026

2022-2023

[A] AJAY KUMAR YADAW

ITA 452/KOL/2026

2023-2024

[A] AJAY KUMAR YADAW

ITA 407/KOL/2025

2013-14

[A] VIVEK TRACOM PVT. LTD.

10

ITA
2399/KOL/2025

2018-2019

[A] BIRBHUM ENTERPRISE PVT. LTD.

14

ITA
2931/KOL/2025

2016-2017

\ ONCRETE FOUNDATION PVT. LTD.,)

| [A] .REGAL NIWAS PVT. LTD., (AMALGAMED WITH AMBEY

12

ITA
2932/K0OL/2025

2015-2016

[A] SUMITRA DEVI BANKA

13

ITA 428/KOL/2026

2014-2015

[A] RAJENDRA KUMAR SINGHANIA

Assinraﬁ

30-Apr-202¢




INCOME TAX APPELLATE TRISUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 05-MAY-2026 (TUESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID : RON-RRQO-ANT , TIME : 10:30 A.M 11:39 P.M ?

Srl | Appeal Number Aﬁ r:rt Assessee Name Remarks |
1 | CO6/KOL/2026 |2019-2020 | [A] NEWLEAF REALTORS PRIVATE LIMITED *
2 | ITA 57/KOL/2025 | 2013-14 | [D] KUSUM DISTRIBUTORS PRIVATE LIMITED |
3 |ITA 184/KOL/2025| 2009-10 | [A] SHITAL GOODS PRIVATE LIMITED
R e &m\l MIRGODA PADUBAR MATRIBHANDAR SAMABAY KRISHI !
5 i /E)AL 12025 | 2013-2014 | [A] PROMISING DEVELOPERS PVT. LTD. -
6| e ;;Bt /2025 | 2020-2021 | [A] MAYNA MONDAL t
28 o /g;\_ /2025 | 2012-2013 | [A] SANJAY KUMAR PRASAD
R ﬂg‘_ 2025 | 2017-2018 | [A] PRIVANKA DAS SARKAR
e /igl\_ 12025 | 2017-2018| [A] OUTLOOK VINTRADE PRIVATE LIMITED ] h
T /rI«T)AL/zozs 2017-2018 | [A] KAINJALT LAMAGAON GPSKUS LTD.
L] o /;B‘t /2025 | 2020-2021 | [A] MANO SHAW
il /Ecr}Auzozs 2015-2016 | [A] LIFEWOOD HORTICULTURE PRIVATE LIMITED |
T TR /f(gt 12025 | 2012-2013  [A] RAJENDRA KUMAR JAIN
2o /gr_ /2025 | 20242025 [A] SOUTAM KUMAR SANYAL
i /g‘uzozs 2016-2017 | [A] TIRUMALA PROJECTS PVT. LTD.
T /gifzozs 2018-2019 | [A] S NOMI & CO. |
g B /II(B’T_ /2025 |2017-2018 | [A] SINGAL PIPE FITTINGS (P) LTD.

I8 s /IEBALIZOZS 2015-2016 | [A] BELDA SAMABAY KRISHI UNNAYAN SAMITY LTD.

9] i /gJAuzozs 2006 | [D] NEWLEAF REALTORS PRIVATE LIMITED =
20 |ITA 464/K0L/2026| 2014-2015 | [A] BENIGOPAL DAGA |

i

Assistant Registrar

30-Apr-2026,




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON’'BLE GEORGE MATHAN, JUDICIAL MEMBER

GOOGLE MEETING ID : RON-RRQO-ANT , TIME : 10:30 A.M 11:39 P.M

IN COURT ROOM 2

Assmt.

Sri | Appeal Number Yoar Assessee Name Remarks |

1 |ITA 473/KOL/2026 2014-2015 | [A] PARKER KADERMOHIDEEN GANI
2 |ITA 477/KOL/2026| 2018-2019 | [A] SUBHENDU MAKHAL ,
3 |ITA 478/KOL/2026| 2019-2020 | [A] SUBHENDU MAKHAL 1
4| 1g0s /IEBTJZDZS 2019-2020 | [A] TAKAPURA SKUS LTD. |
S lﬂi 12025 |2017-2018 | [A] SUVASIS CHATTERJEE
5 s /g\uzozs 2014-2015 | [A] S M ENCLAVE PVT, LTD.
3 g /ig\_ 12025 | 2020-2021 | [A] SATVIK FARMS _
8 | ITA 5/KOL/2026 |2016-2017 | [A] PAHALAMPUR SAMABAY KRISHI UNNAYAN SAMITY LTD.
o | ITA6/KOL/2026 |2017-2018 | [A] PAHALAMPUR SAMABAY KRISHI UNNAYAN SAMITY LTD.
10 | ITA 8/KOL/2026 |2013-2014 | [A] PROFICIENT EQUITIES (P LTD. 5
11 |ITA 470/KOL/2026| 2020-21 | [A] PROSENJIT SINGHA

i
Assistant Registrai!
30-Apr-2026:




INCOME TAX APPLLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 07-MAY-2026 (THURSDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER

GOOGLE MEETING ID : RON-RRQO-ANT , TIME : 10:30 A.M 11:39 P.M

IN COURT ROOM 2

Srl | Appeal Number A::':: Assessee Name Remarks

1 |ITA 486/KOL/2026| 2018-19 |[D] KUSUM SHARMA “‘
2 |ITA 499/KOL/2026| 2015-2016 | [A] DILIP KUMAR PUROHIT

3 |ITA 500/KOL/2026| 2020-2021 | [A] SANOARA BEGAM GAZI

B e /uicT)T_ /2025 | 2018-2019 | [A] SAB CREATORS PVT. LTD. &=
5 2084/]1(1(;:/2025 2013-2014 | [A] GUPTA HOLDINGS PVT. LTD. :
6 2096/3;42025 2009-2010 | [A] VISHNU COMMODITIES PVT. LTD. P
3| - /!IJ)?_ /2025 | 2017-2018 | [A] INDU KAPOOR 1
B | o /Ilgl‘_/zozs 2012-2013 | [A] CONVERGENCE CONTACT CENTRE PVT. LTD.
9 |ITA 491/KOL/2026| 2022-2023 | [A] SUSHMA TREHAN e

Assistant Registrari

30-Apr-2026,




CAUSE LIST OF D BENCH FOR 04-MAY-2026 (MONDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID= RON-RRQO-ANT

Sr

Appeal Number

Assmt.
Year

Assessee Name

ITA 1114/KOL/2025

2012-13

[D] RAJDEEP TRADECOM PVT. LTD.

ITA 1828/KOL/2025

2012-2013

[A] PATTON DEVELOPERS LIMITED

ITA 1829/KOL/2025

2013-2014

[A] PATTON DEVELOPERS LIMITED

ITA 2008/K0OL/2025

2017-2018

[A] SAINI ENGINEERING & FINANCE PVT. LTD.

ITA 2041/KOL/2025

2016-2017

[A] SAIKAT TRADELINK PVT. LTD.

ITA 2079/KOL/2025

2018-2019

[A] RDB INSURANCE BROKING SERVICES PVT. LTD.

ITA 2176/KOL/2025

2014-15

[A] SHREYANS OVERSEAS PTV. LTD.

ITA 2239/KOL/2025

2013-14

[A] SANDHYA DAS

ITA 2447(/KOL/2025

2014-2015

[D] SAHARA INDIA FIELD WORKERS WELFARE TRUST

10

CO 12/KOL/2026

2019-2020

[A] VET BIOTECH PRIVATE LIMITED

11

ITA 2857/K0OL/2025

2019-20

[D] VET BIOTECH PRIVATE LIMITED

12

ITA 2948/KOL/2025

2015-16

{D] PRITHVI FINVEST CO PRIVATE LIMITED

ITA 2949/KOL/2025

2016-17

[D] PRITHVI FINVEST CO PRIVATE LIMITED

ITA 2950/KOL/2025

2017-18

[D] PRITHVI FINVEST CO PRIVATE LIMITED

ITA 2972/KOL/2025

2018-19

[D] PRITHVI FINVEST CO PRIVATE LIMITED

ITA 2979/KOL/2025

2021-2022

[A] SUBAL DAS

ITA 3217/K0L/2025

2015-16

[D] TOP METALS LIMITED

ITA 436/KC1./2026

2021-2022

[A] SUNSHINE EDUCATIONAL SOCIETY

ITA 442/KC! /2026

2023-2024

[A] SUBIMAL CHATTERJEE

ITA 446/KCL/2026

2022-2023

[A] VISHAL KUMAR ARYA

ITA 447/KCL/2026

2016-2017

[A] SENSITIVE AGENCY PVT. LTD.

Asgistant Registrar,

30-4pr-2026,




INCOME TAX ARPELLATE TRICUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 05-MAY-2026 (TUESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID= RON-RRQO-ANT

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

IT(SS)A
15/KOL/2026

2017-2018

[A] PATWA BROTHERS TEXTILE PVT. LTD.

IT(SS)A
25/KOL/2025

2018-19

[A] SUSHIL PARAKH

ITA 1064/KOL/2025

2018-19

[A] PATHA BHAWAN

ITA 1858/KOL/2025

2011-2012

[A] SUNIL KUMAR AGARWAL

ITA 1859/KOL/2025

2012-2013

[A] SUNIL KUMAR AGARWAL

ITA 1860/KOL/2025

2013-2014

[A] SUNIL KUMAR AGARWAL

ITA 1861/KOL/2025

2014-2015

[A] SUNIL KUMAR AGARWAL

ITA 1862/KOL/2025

2015-2016

[A] SUNIL KUMAR AGARWAL

ITA 2214/KOL/2025

2013-2014

[A] SARIKA PARAKH

10

ITA 2404/KOL/2025

2014-2015

[A] SANDIP SOMANI THROUGH LEGAL HEIR SUMAN SOMANI (WIFE)

11

ITA 2709/KOL/2025

2018-19

[D] SANDEEP MADHOGARIA

ITA 2854/KOL/2025

2019-20

[D] M/S SUDHARSHAN CASTING PRIVATE LIMITED

13

ITA 3176/KOL/2025

2019-2020

[A] PRAMATH SINGH

14

ITA 460/KOL/2026

2018-2019

[A] RAJ DEVELOPER & INFRASTRUCTURE

15

ITA 461/KOL/2026

2018-2015

[A] RAJ DEVELOPER & INFRASTRUCTURE

16

ITA 462/KOL/2026

2019-2020

[A] RAJ DEVELOPER & INFRASTRUCTURE

17

ITA 463/KOL/2026

2019-2020

[A] RAJ DEVELOPER & INFRASTRUCTURE

18

ITA 465/K0L./2026

2012-2013

[A] SUDIPTA TRADERS PVT. LTD.

Assistant Registrar|
30-Apr-2026|




INCOME TAX AFPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID= RON-RRQO-ANT

-

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks |

ITA 1294/KOL/2025

2018-2019

[A] VIKRAMADITYA MOHAN THAPAR FAMILY TRUST

ITA 2037/KOL/2025

2018-2019

[A] THE SATURDAY CLUB LTD.

ITA 2345/KOL/2025

2018-2019

[A] SELVEL MEDIA SERVICES PVT. LTD.

ITA 2347/KOL/2025

2017-2018

MARWARI

[A] VISHWANATH VIJAY-SON, LEGAL HEIR OF LATE NATHU LAL

ITA 2348/KOL/2025

2021-2022

[A] SAVITRI EDUCATION FOUNDATION

ITA 2350/KOL/2025

2010-11

[D] SATBIR MAHATO

ITA 2352/KOL/2025

2017-18

[A] SHIW KANT SHAW

ITA 2413/KOL/2025

2015-2016

[A] SWAPAN BHATTACHARYA

ITA 2892/KOL/2025

2016-17

[D] SAJJAN AGARWAL

10

ITA 2959/KOL/2025

2020-2021

[A] RAJENDRA KUMAR GUPTA

11

ITA 2965/KOL/2025

2011-12

[D] M/S. PADMAKAR MARKETING PRIVATE LIMITED

12

ITA 2980/KOL/2025

2014-2015

[A] RAMII LAL AGARWAL

13

ITA 3143/KOL/2025

2015-2016

[A] ROSE TECHNCCRATS LIMITED

|
|

14

ITA 320/KOL/2026

2023-2024

[A] SUDHIR DESH AHUJA

15

ITA 326/KOL/2026

2018-19

[D] PRESIDENCY EXPORTS AND INDUSTRIES LTD

16

ITA 3267/KOL/2025

2016-2017

[A] SUMANA RAY

17

ITA 328/K0OL/2026

2017-18

[D] USHA MARTIN EDUCATION & SOLUTIONS LTD

18

ITA 339/KOL/2026

2012-2013

[A] UMANG NEMANI

19

ITA 469/KOL/2026

2017-2018

[A] SKILL DYE CHEM PVT. LTD.

20

ITA 474/KOL/2026

2019-2020

[A] RAJPAL GUPTA HUF

21

ITA 475/KOL/2026

2019-2020

[A] SAMANTA EYE CARE

22

ITA 480/KOL/2026

2015-2016

[A] SHREE DURGA TRADERS

|
Assistant Registrar|
30-Apr-2026|




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 07-MAY-2026 (THURSDAY)

BEFORE HON'BLE GEORGE MATHAN, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID= RON-RRQO-ANT

Sr

Appeal Number

Assmt.

Year Assessee Name

Remarks

ITA 454/K0OL/2025

2018-19 | [A] S M ELECTRIC TRADING CO PRIVATE LIMITED

ITA 1959/KOL/2025

2016-17 |[A] SANJAYK KUMAR AGARWAL

ITA 2038/KOL/2025

2018-2019 |[A] THE SATURDAY CLUB LTD.

ITA 2353/KOL/2025

2023-2024 | [A] SEKH ASHRAFUL ALAM

ITA 2355/K0OL/2025

2012-2013 |[A] SUCCESS VYAPAAR PVT. LTD.

ITA 2448/KOL/2025

2021-22 | [D] WOW MOMO FOODS PRIVATE LIMITED

ITA 2455/K0OL/2025

2018-2019 |[A] WOW MOMO FOODS PRIVATE LIMITED

ITA 2456/KOL/2025

2021-2022 | [A] WOW MOMO FOODS PRIVATE LIMITED

ITA 2476/KOL/2025

2018-19 |[D] WOW MOMO FOODS PRIVATE LIMITED

10

ITA 2480/KOL/2025

2015-2016 |[D] TRIPURA CRICKET ASSOCIATION

11

ITA 2911/KOL/2025

2012-2013 | [A] REWARD TRACOM PRIVATE LIMITED

12

ITA 2912/KOL/2025

----- [A] SOCIETY FOR HERITAGE & ECOLOGICAL RESEARCHES

13

ITA 2995/KOL/2025

2019-2020 |[A] RAKESH KUMAR SHAW

14

ITA 3244/KOL/2025

2016-2017 | [A] RAHUL MAROO

15

ITA 495/KOL/2026

2019-2020 |[A] RITU AGARWAL

16

ITA 3233/KOL/2025

2014-2015 |[A] VARDAMAN INFRACON PRIVATE LIMITED

17

ITA 3024/KOL/2025

2019-20 | [A] PAWAN KUMAR MODI

18

ITA 497/K0OL/2026

2017-2018

[A] SALT LAKE SERVICE STATION

Assistant Registian
30-Apr-2025,




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 04-MAY-2026 (MONDAY)

BEFORE SHRI DUVVURU RL REDDY, VICE PRESIDENT

THIRD MEMBER MATTERS ‘
Sri Appeal Number #:2':“‘ Assessee Bench Remarks?
1 | 1A | 191 | KoL |2025| 2917 |[D] SEN FERRO ALLOYS PVT. LTD. (EFILING) D
2 | rma | 238 | koL | 2025 201143' [A] SRI SOURABH KUMAR ROY D
3 | 1A | 699 | KoL 2024| 920" |[A] SATTIK EXPORTS PVT. LTD. ¢ il

BEFORE SHRI GEORGE MATHAN, IUDICIAL MEMBER
AND SHRI RAKESH MISHRA, ACCOUNTANT MEMBER

PART HEARD MATTERS - 2N

Sri Appeal Number A\s;:::’:. Assessee Bencis Rah»x
_:F._..... SR

1 |[T(s5)A| 117 | KOL | 2015| 2240 |[A] MPS GREENERY DEVELOPERS LTD. B | _
_ i 2]

2 |rr(ss)A| 124 | koL | 2015| 320" |[D] M/S MPS GREENERY DEVELOPERS LTD. = i
| i

Assistant Reagistrar
30-Apr-207¢




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 05-MAY-2026 (TUESDAY)

BEFORE SHRI DUVVURU RL REDDY, VICE PRESIDENT

THIRD MEMBER MATTERS

Sri

Appeal Number Assait. Assessee Bench |[Remarks

Year

ITA

1243

KOL

2024 | 2917" |{A] TAPAS KUMAR SRIMANY C

\und_-

Assistant Registrar
30-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 06-MAY-2026 (WEDNESDAY)

BEFORE SHRI SONJOY SARMA, JUDICIAL MEMBER

AND SHRI RAKESH MISHRA, ACCOUNTANT MEMBER

PART HEARD MATTERS

srl

Appeal Number

Assmt.
Year

Assessee

Bench

Remarks

ITA

1277

KOL

2025

2017-
2018

[A] LAL BAHADUR LAL KARAN SHAW (SINCE BEEN DISSOLVED)

SMC

AssistM;trar

30-Apir-2026




